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AL Registear

Application Appeal Name and Address of Appellant

ST/198272012 Comunissioner of Central Excise
ang Service Tax-Luclmow
7-ALASHOK MARG,
LUCKNOW,

UTTAR PRADESIH
226001

Nanmie and Address of
Respondent

[l

Gayatri Srivastava
E-2/409, Sector-f, Jankipuram,
I.ucknow.,,

Capy To
3Advocate(s) / Consultant(sh:

Dharmendra Kumar, C.A,
11-B, RAJSHEE APARTMENTS,
DALIBAGH,
LUCKNOW,
UTTAR PRADESH
4 Bar Association, CESTAT, Allahabad

3 Director Publications, Customs, Excise. LP. Estate, Delhi

6 Mis Centax Publications Pvt. Ltd., 1312-B, Bhishm Pitamah Marg, Gpp ICICH Bank of Defence Colony New
Dethi-3

7 Compaty Law Institute of ndia Pvi. Lid, No.2 (old no.36), Vaithyaram Street, T, Nagar, Chennai-17
8 Taxmann Allied Service Pyvi. Ltd., $%/32, New Rohtak Road, New Defhi-110005

0 LAWCRUX Advisars Pvt, Ltd., LAW House, 1-8, Sector-10, Faridabad 121003 {Haryana)

10 TaxndiaOntine.com Pvt, 1ad., 2nd Floor, Vasant Avcade, Vasant Kunj, New Delhi - 110070

11 Mark Professional Services Pyt Lad., 108, Everest Block, Aditys Enclave, Hyderabad - 38

12 The 1CFAL society, 52, Nagarjuna Hill, Punjaguta Hyderabad.-300082

13 M/S Knowledge Processing Pyt ltd.(taxmanagementindia.com),FF-19,1st Floor,Cross River Mall,CBD
Ground,Near Karkardooma Court,Delhi-110G32

14 C.D.R. 15 Office Copy 16 Second Folder Copy L)x’f'"(&uard File

Asstl, Registrar



IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAIHABAD
COURT No. 1

APPEAL No.§T/1982/2012-CU[DB]
(Arising out of Order-in-Appeal No. 128-ST/APPL/KNP/2012  dated

06/04/2012 passed by Commissioner of Central Excise & Customs
(Appeals}, Kanpur)

Commissioner of Central Excise & 5.T., Luacknow Appeliant
Vs,

M/s Gayaftri Srivastava Respondent
Appearance:

Shrt Pawan Kumar Singh, Supdt (AR) for Appellant
Shri Dharmendra Kumar, Chartered Accountant, for Respondent
CORAM:

Hon'ble Smt. Archana Wadhwa, Member (Judicial)
Hon’bie Mr. Anil G, Shakkarwar, Member (Technical)

Date of Hearing : 02/01/2018
Date of Decision 02/01/2018

FINAL ORDER NO= 70050/2218......
Per: Archana Wadhwa i

After hearing learned A.R., we find that"":t]'i:(.a__‘."""'p'rjﬁséﬁﬁ

£

g

appeal is covered  vide Board’s inﬂtmction'.\:"\"""'B'éi'iig'
F.NO.?)QO/MiSC./163/2010~JC dated 17.12.2015 in leums of

jitigation policy.

7. Accordingly, the appeal filed by Revenue is dismissed

under Litigation Policy.

(Dictated in Court)

P o
Sd/- Sd/-
Anil.G, Shakkarlwar (Archana Wadhawa)
Member(Technical) Member {Judicial)

b v

ahp



